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To

The Principal District & Sessions Judge (HQs),
Delhi.

The Registrar General,
Delhi High Court,
New Delhi.

/Spl. NI Court/2022/
4°

Dated, Delhi theNo. r ' ·'

Sub:- Appointment of 05 (five) retired Judicial Officers to the post of Presiding Officer.
Special Court (NI Act) in Delhi, on contract Basis, for a period of one year from
01.09.2022 to 31.08.2023 {in compliance of order dated 19.05.2022 of the
Hon'ble Supreme Court in Suo Moto Writ (Criminal) No.2 of 2020 in Re:" Expeditious
Trial of Cases under Section 138 of Ni Act, 1881"}.

Sir,
With reference to letter No. 4538/NI-Courts/DHC/2022 dated 18.08.2022, on the subject

cited above, it is informed that the following 05 Selected candidates, Presiding Officer(s),

Special Court (NI Act) have appeared before me and they have been administered the requisite Oath

of allegiance to the Constitution of India.

1. Sh. Rakesh Siddhartha
2. Sh. C.K. Chaturvedi
3. Dr. Satinder Kumar Gautam
4. Sh. Chandra Bose
5. Sh. Ram Bhagat Singh

Their Oath of allegiance to the Constitution of India, alongwith joining reports are enclosed

herewith.

Encl: As above
G±,q4- 6 I-'

No. /Spl. NI Court/2022/ Dated, Delhi the
Copy forwarded for information and necessary action to:-

.....,..J.,<'The Officers In-charge, Administration-I,II,III, General Branch, Pool Car, Library, Computer Branch and Web
site CommitteeHindi/Egjsh).

2. The Accounts officer, Accounts Branch, Central, New Delhi, South, South-East and South-WEST District, THC,
PHC, Saket and Dwarka Courts Complexes Delhi/New Delhi alongwith copy of joining reports of the above
mentioned Judicial Officers.

3. The Officers concerned
4. The Administrative Civil Judge, Central District, THC, Delhi.
5. The Sr:.AOJ)/ AOJ)/Branch Incharge, Care taking Branch & Protocol Branch, THC, Delhi.
6. The PRO/APRO, Tis Hazari/ Patiala House/ Saket/ Karkardooma/ Rohini/ Dwarka and Rouse Avenue Courts,

Delhi/New Delhi. ~

Principal District &i.essions Judge (HQs),
Delhi, «
I

Yours faithfully,r;,.q,,,,,,_
(GIRISH KATHPALIA)

Principal District & Sessions Judge (HQs),

P""lo




